
1995 Written Answers VAISAKHA 12. 1884 (SAKA) Written Answers 

The Minister of Plannillg and 
Labour & Employment (Shri Nanda): 
(a) to (e). A statement is laid on 
the Table of the House. 

With a view \0 provLding employ-
ment to thOse workers in the rural 
areas who remain unemployed and 
under-employed during slack agricul-
tural season, specially in the areas 
with heavy pressure of population 
and high incidence of unemployment, 
a scheme called 'Pilot Projects for 
Utilising Rural Manpower' was in-
itiated towards the end of 1960. Un-
der the first series, 34 pilot projects 
were taken up in different States. 
Each project was allotted a sum of 
Rs. 2 lakhs and the schemes taken up 
included such labour-intensive works 
as land reclamation, soil conserva-
lion, minor irrigation. roads. etc. De-
tailed recommendations on pilot pro-
jects for utilising rural manpower 
were included in section IV of Chap-
ter X on "Employment and Man-
power" of the final report of the 
Third Five Year Plan (page 163). A 
larger programme consisting of 195 
projects has be2n started since Feb-
ruary, 1962 in the various States 
under the second series. The allot-
ments made for the first ~4 projects 
were treated as outright grant from 
th" Centre. It has now bE'en decided 
that the projects under the first series 
will be entitled to a further allotment 
of Rs. 1 lakh each during 1962-63 and 
the projects undertaken under the 
second series will be allotted Rs. 2 
lakhs each, 50 per cent of which will 
b,> grant from the Centre and 50 per 
cent loan. The schemes included 
under the pilot projects are being 
executed by the Block Development 
agency assisted by the Panchayats. 

Nepa Mills 

°366. Shri Mahesh DuUa Misra: 
Will the Minister of Co_rce and 
Industry be pleased to state: 

(a) whet~er a notice has been given 
to the MInistry by Shri Kitkul Ustad 
Vice-President of the Workers' Unio~ 
and also a share-holder to the effect 
that he will go on fast on the 20th 
April, 1962 if an Inquiry Committee 
to Investigate into the affairs of the 
Nepa .Mills, Nepanagar, Madhya Pra-
desh IS not appointed; and 

(b) if so, what action has bE'en 
taken by Govennment or by the 
management? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) and (b). A state-
ment is placed on the Table of the 
House. 

., 
J STATEMENT 

Shri Kitkul Ustad, Vice President 
of the Employees Union, Nepa Mills 
gave notice to the Nepa MIlls autho-
rities on the 3rd April 1962 announc-
ing his intention to go on fast on the 
20th April 1962 jf a high level In-
quiry Committee to 1nvestigate the 
affairs of Nepa Mills is not appointed. 
The management considered this not 
justified and Shri Kitkul Ustad ac-
cordingly went on fast on the 2!lth 
April, 1962. At ~he intervention of 
the Chief Mi,nister of Madhya Pra-
de"h Shri Kitkul Ustad gave up the 
fast on the morning of the 25t11 April, 
1962. 

The Nepa Mills authorities are exa-
mining the notice given by Shri 
Kitkul Ustad and action will be taken 
where necessary. 

Export Promotlcm 

·367. Shri Rameshwar Tllntia: Will 
the Minister of Commerce and Indus-
try be pleased to state: 

(a) whether Government have as-
Bessed the actual contribution made 
So far by the various export promo-
tion bodies to the export trade; 

(b) if so, the result thereof; and> 
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(C) whether Government feel the 
'need of reorientation thereof? 

The Minister of International Trade 
· In the Ministry of Commerce and In-
'dustry (Shri Manubhai Shah): (a) to 

(c). An assessment is being made of 
· the work done by these bodies and 
appropriate action is being take,n for 
their re-orientation. 

Accident at Kolar Fields 

*368. Shri Indrajit Gupta: Will the 
Minister of LabOur and Employment 
be pleased to state: 

(a) whether a rock-burst occurred 
at. the Champion Reef Mine, Kolar 

'Gold Fields on 24th March, 1962, re-
sulting in death of 4 workers; a'nd 

(b) whether an enquiry has bcen 
held into the accident and, if so, the 

, findings thereof? 

The Minister of Labour in the 
Ministry of Labour and EmploYment 

,(Shri Hathi): (a) Yes. 

(b) The enquiry is still in progress. 

· Accident in indian Iron and Steel Co. 
Gua 

·369. Shrimati Renu Chakravartty: 
· Will the Minister of Labour and Em-
'lIloyment be pleased to state: 

(a) what is the finding of the Chief 
Inspector of Mines on the accident 
and death of four blasters of Indian 
Iron ad Steel Co., Gua on 26th June, 
..1961; and 

(b) whether there was any in-
· fringemen.t of Mines Rules? 

The MlDlater of Labour in the 
· MIDIstl')' of LabOur and Employment 
· (Shri Bathl): (a). A 35-feet deep hole 
in a quarry was being loaded with 
liquid oxygen cartridges when the 
third cartridge got stuck about 15 
'feet below the collar of the hole. 

· While it was being dislodged, the cart-
ridge exploded prematurely killing 

'three persons instantaneously and 
; seriously injuring two others. One of 
· them succumbed to his injuries after 

two hours. No one could be held res-
ponsible for this accident which has 
been classified as a case of 'Misad-
venture'. 

(b) No. 

Lustrous Wool 

*371. Shri Sham Lal Sarar: Will the 
Mini!<ter of Commerce and Industry 
be pleased to state: 

(a) whethcr the demand for lust-
rous wools is increasing day by day 
for our shawl and carpet industries 
mainly; and 

(b) what stcps have been takl'n to 
make supplies of the requisite qnali-
ties of lustrous wool available for the 
said industrIes? 

The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (a) 
Yes, Si.r. 

(b) The Special Export Promotion 
Scheme for Woollen G'>O.:is, Carpets 
etc. provides for the import of raw 
wool against export of woollen tex-
tiles, garments, carpets etc. and it is 
open to the manufacturer-exporter of 
finer varieties of carpets to import 
special quality lustrous Vlool against 
his entitlements. 

Hindustan Housing Factory Ltd. 

*372. Shrl Hari Vishnu Kamath: 
Will the Minister of Works, Housing 
and Supply be pleased to state: 

(a) the date on which the Hindus-
tan Housing Factory Ltd., New Delhi 
was established; 

(b) the name or names and des-
cripton which it bore before its meta-
morphosis into the present name and 
form; and 

(c) the date on which It first went 
into production; and 

(d) what exactly the products are 
that are being manufactur£:d by the 
factory at present? 

The Minister of Works, Housing anti 
Supply (Shrl Mehr Chand KhaDna): 




